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BEFORE THE REG STRAR M K HANJURA

Petition(s) for Special Leave to Appeal (Crl.) No(s) . 2345/ 2015

SYED WASI F HAI DER Petitioner(s)
VERSUS

STATE OF U P & ORS. Respondent ( s)

(with office report)

Date : 05/05/2015 This petition was called on for hearing today.

For Petitioner(s) M. Sayed Misai b, Adv.
M. Prashant Bhushan, Adv.

For Respondent (s)

UPON hearing the counsel the Court nmade the follow ng
ORDER

Await the return of the service of notice already issued to
t he respondents.

Li st again on 24.8.2015.

(M K HANJURA)
Regi strar
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